iN THE NATIONAL COMPANMY LAY TRIBUNAL. NEW DELIM
COUXT-UK

165/213/5\1[),’2018

IN THE MATTER OF:

My. Nitin Bansal and Anr. i - APPLICANT
Vs.
Mi/s. Afjun Sharma &Ors. e RESPONDEF‘\"[‘

SECTION S e
Gls 213 Lot e b L s Order ddlivered 0002022021

CORAM:
CH. MOHD. SHARIEF TARIQ
MEMBER (JUDICIAL)

NARENDER KUMAR BHOLA
MEMBER {TECENICAL)

PRESENT:
For the Applicant
For the OGL

For the RD
For the Intervener

e ORBER

'_,"DL(e'thipal.icit}f'_o'f time, the raztter is adiourned as directed by Hon’ble

Mernbexs.
* Putup on 08.04.2021.

~

(Madhu Narula)
| Court Officer



